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Status of missing AN-32 aircraft of Indian Air Force

155, SHRI A. VIJAYAKUMAR: Will the Minister of DEFENCE be pleased to
state:

{a) whether Government has been searching for the AN-32 Army Aircraft which

has been missing for a long time;
{b) 1if so, the details of action taken to find out the missing aircraft;

{c) if so, whether the credibility of sophisticated satellites, other gadgets are at

stake, as it could not find out the missing aircraft, and
{d) 1if so, the action taken to mmprove the Defence preparedness?

THE MINISTER OF DEFENCE (SHRI RAINATH SINGH): (a) and (b) IAF
along with Army and State Government have made intensive efforts to locate the
missing aircraft by carrying out sorties of aircraft and helicopters belonging to TAF,

Army and ARC, leading to identifying location of the missing aircraft on 11.06.2019.

{c) Satellites and other modemn technological aids played a pivotal role in
searching for the wreckage of the missing aircraft by providing valuable inputs,
despite the search getting impeded by the adverse weather conditions and limitations

of mountainous terrain and dense forest in the region.

{d) The Indian defence forces are well prepared to carry out all operations for
the defence of the nation. The defence preparedness of the country is reviewed by

the Government from time-to-time.
Reduction in supply of ration to Command Headquarters
156. DR. SANJAY SINH: Will the Minister of DEFENCE be pleased to state:

(a) whether any demand of pulses from Command Headquarters were reduced

by Director-General of Supplies and Transport (DGS&T) during the last three vears;
(b) if so, the details thereof,

{c) details of the criteria adopted for reducing the demand of pulses from

Command Headquarters during last three years by DGS&T;

{d) details of the difference of demand of ration from Command Headquarters

made during the last three years; and

{e) reasons for reducing the supply of ration by DGS&T to Command
Headquarters, if any?
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THE MINISTER OF DEFENCE (SHRI RAINATH SINGH): (a) to (&) Demands
received from Commands are moderated at the Directorate post discussions and
deliberations.

The criteria adopted for vetting/ratification of the nitial demand are:—

(1) Stock balance as on the first date of the commencement of the consumption

period ie. 01 April of the vear
(i) Reserve/buffer to be maintained in the supply chain.

(iil) Average consumption pattern of last three years.
There has never been a shortfall in the supply chain of pulses.
Study undertaken for delay in induction of various aircrafits

157. SHRI KANAKAMEDALA RAVINDRA KUMAR: Will the Mimster of
DEFENCE be pleased to state:

{a) whether Government has undertaken any study regarding inordinate delays

that are occurring in induction of various aircrafts into the force including Tejas;
(b) if so, the details thereof,

{c) whether Government has any scheme to speed up the induction of aircrafts

into the force from conception stage to final operational clearance;, and
(d) if so, the details thereof?

THE MINISTER OF DEFENCE (SHRI RAINATH SINGH): (a) to (d) The
Aeronautical Development Agency (ADA) had undertaken a study to identify the
reason for delay in development of Light Combat Aircraft (LCA). Specific reasons
for delay were analysed and corrective actions undertaken to accelerate the LCA
programme. LCA had attained Imtial Operation Clearance (IOC) in Dec., 2013 and
Final Operation Clearance (FOC) on 20th Feb., 2019.

The process of induction has been accelerated through an enhanced rate of
production at HAL from 8 aircrafts per vear to 16 aircrafts per vear. LCA was
inducted on 1st July, 2016 in IAF and the aircraft is being operated by the IAF.

Data of Martyred Soldiers

158. SHRI M. P VEERENDRA KUMAR: Will the Minister of DEFENCE be
pleased to state:

{a) the details of Indian soldiers martyred on the India-Pakistan border due to

frequent terrorist attacks during the last three years, year-wise; and



